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Inclusion of Gold ParltT Cla1llle In 
ContracfB :with SappUel'll in East 

European Countries ' 

7728. Shri G. 8. M1shra: 
Shri NltlraJ 8111gh ChaacJharJ': 

Will the Minister of FiDaDoe be 
pleased to state: 

(a) whether the East European 
countries, having rupee payment deal 
with India, have asked for inclusion 
of gold parity clause in their com-
mercial deal! with Indian importers; 
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(b) if so, the details thereof; 

(c) the present gold content in the 
Indian rupee; 

(d) whether there is any fear of 
further decline in the gold content; 
and 

(e) if so, the reasons therefor? 

The Deputy PrIme MlDister ami 
MlDIster ol,Finance (Sbri MorarJl 
Desai): (a) and (b). Yes, Sir. The 
East European countries have been 
generally asking for the inclusion of 
a gold parity clause in their com-
mercial contracts with Indian im-
porters. The gold parity clause is 
meant to protect the suppliers against 
any loss in the event of a change in 
the gold content of the rupee. 

(c) 0.118489 gramme of fine gold. 

(d) No, Sir. 

(e) Does not arise. 

lDdustrlal Engineers ~ Public 
Undertakings 

7729. Shrl G. S. M1shra: Will the 
Minister of FIDaDee be pleased to 
state: 

(a) whether it is a fact that pre-
ference is given to those industrial 
engineers whO( have qualified from 
foreign Universities, in the key 
management posts of public sector 
undertakings; 

(b) if so, the number of such in-
dustrial engineers who are serving in 
the public sector undertakings and 
the names of the undertakings; 

(c) whether such engineers are 
being given the I.A.S. il'ade; and 

(d) if not, the reasons therefor? 

'l'b.e Depat)' PrIme IMIDIster IUIII 
MIDIIter oI.JI'lDaDee (Sbri MorarJI 
ne.t): (a) and (b). Preference II 
given to the best man available from 

the pOint 01 view of qualifications 
(whether Indian or foreigll), experi-
ence and other relevant factors. 

There are altogether 48 engineers 
and technical personnel holding top 
management posts in Public Enter-
prises mentioned in the Statement 
laid on the Table of the House. 
[Ptaced in Library. See No. LT-1313! 
67]. 

(c) and (d). The salary schedules 
in respect of top management posts 
in Public Enterprises have been 
standardised as follows:-

Schedule 'A' 

Schedule 'B' 

Schedule 'C' 

Schedule 'D' 

Rs. 3500-125-4000 

Rs. 3000-125-3500 

Rs. 2500-100-3000 

Rs. 2000-100-2500 

The various top posts have been 
categorised in these Schedules on the 
basis of the responsibility involved, 
complexity of problems, etc. These 
pay scales are admissible to all per-
sons, both technical and non-technical, 
selected for sUCh appointments. 

7730. Shrl G. S. Mlsbra: Will the 
Minister of PetroIe1lm IDIl ChemIeIJI 
be pleased to state: 

(a) the countries to which the pet. 
roleum coke is exported; 

(b) the total production of petro-
leum coke per annum in public sec-
tor refineries and private sector re-
fineries; 

(c) whether the Indian Institute of 
Petroleum is conducting research to 
utilize this produot in fertilizer pro-
duction; and 

(d) if so, the details thereof? 

'l'Iae MIJWIter C>l ~ ~ m tile MlDls-
tIT ., PetroI_ uuI CbemlcaJs ... 
01 P'IaIudIIc uuI Soaial Welfare (Slid 
RqIIu ........ ) (a) Patroleum 
coke ha. been exported to Japan. 




